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Proposal to separate Intelligence 
Bureau from Pollee 

7011. SHRI JYOTIRMOY BOSU : 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government are con-
templating to separate the Intelli. 
gence Bureau from the Police; and 

(b) if so, details and reasons there .. 
of? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA) : 
(a) The Intelligence Bureau is not 

a police organisation and as such, the 
question of separating it from the 
police does not arise. 

(b) Do not arise. 

S1Ipply of Enriched Uranium by U.S.A. 

7012. SHRI CHITTA BASU: 
SHRIMATI PRAMILA 

DANDAVATE: 

Will the PRIME MINISTER be 
please to state the latest position in 
regard to the supply of enriched Ura ... 
nium by U.S.A. for Tarapur Atomic 
Plant? 

THE PRIME MINISTER (SHRI· 
MATI INDIRA GANDHI): On June 
19, 1980 the President of the United 
States authorised the export of both 
the pending shipments of enriched 
uranium by an Executive Order which 
would be subject to review by the-
U.S. Congress for 60 days of conti-
nuous session. This period of Con-
gressional review is expected to con-
clude by end September 1980. The 
debate on the subject is continuing in 
the U.S. Congress. 

DeputatiOn of Bengalis in Assam 

7013 SHRI K. P. SINGH DEO: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that a de-
putation c:J Bengalis residing in Assam 
came to Delhi on the 8th July, 1980 
and presented a memorandum to the 
Prime Minister; 

(b) if so, the details of the demands 
made in the memorandum; and 

(c) Government's reaction in this 
regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA)· (a) alld (b). A memoran-
dUn} dated 8th Ju /, 1980, addressed 
to the Pri~~H' Mini<:;fC'l' by Assam 
BC l lgali A~soci:ttion, P.O. Sapat-
gram-783337', Di"ltrict Goalpara 
(A~sam) was receiveri. Th~ memo-
randum mClinly complains of alleged 
part lsan, conduct of Assalm PoliCe and 
dem'1ndc; that A.:::sam Police' Battalion 
should be removed and more CE:lntral 
Forces like CRPF and BSF be sta-

tioned fOr the safety, security and 
prctection of the minorities. 

(c) Assam Government had been 
requested to take all steps to protect 
the lives and properties of minoritie<: 
in Assam. The State Government 
haVe also issued instructions to the 
concerned officers to ensure adequate 
protection to minorities and to firmly 
deal wit:1 any violent activities em-
phasising quick detection and arrest 




